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(c) Cadre restructuring scheme is 
essentially designed to bring about a 
measure of rationalisation and to re­
duce internal and inter-railway dis­
parities in the promotional avenues 
of certain categories. This has been 
achieved to a considerable extent.

(d) Posts are created on the basis 
-of an assessment of the work-load 
responsibility. As a matter of fact, 
the gross earnings of the N.E. Rail­
way have increased from Rs. 50 
crores in 1970-71 to Rs. 88 crores in
1977-78.

Divisionalisation on N.E. Railway

5363. SHRI DAYA RAM SHAKYA: 
Will the Minister of RAILWAYS 
toe pleased to state the category-wise 
■officers of all grades and designation 
including class III and IV staff exist­
ing on the North Eastern Railway 
prior to the divisionalisation and now, 
with the income of the Railway prior 
to the Divisionalisation and after?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
“SHEO NARAIN): Statistics are main­
tained on the Indian Iteilwaya on 
financial year basis, i.e. from 1st 
April to 31st March of the following 
year, The divisionalisation on the 
North-Eastern Railway took place 
on 1-5-1969. Hence, the data for 
prior to Divisionalisation has been 
given for financial year ending 31st 
'March, 1969, alongwith the data for 

which is the latest year for 
which statistics are available.
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962-Ton Panamanian Freighter M.V.
Araba

5364. SHRI VASANT SATHE;
SHRI VIJAY KUMAR N, 

PATIL:
SlIRI JYOTIRMOY BOSU: 
SHRI SURENDRA BIKRAM:

Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state:

(a) whether it is a fact that 962-Ton 
Panamanian freighter M.V. ‘‘Arab**’  
manned by a 16 member crew com­
prising IS Indian  ̂ and one crew frontt 
Sri Lanka is missing in mysterious 
circumstances for the past four months 
since It set sail for Bombay via Karachi 
from Dubai on Augtuff 30 last;

(b) if so, furnish facts of the mat­
ter and the reaction of Govern­
ment thereto particularly relating‘to 
the new* reportappearing in Tree 
Pvess Journal’ Bombay dated K -l-W }

(c) detail* of action taken and 
suit* thereof;

■■ ■ rv. <
(d) whether it is a fact that t»e 

ship wair<fc*ntly repaired and the re-
p ^  subm it^ i y  tlie engineer advls-
e* against immediate operirflbtt 
ship;.
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THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM); (a) to (c). M. V.
“Araba” a foreign vessel with 17 In­
dian crew and one Sri Lanka crew
was reported to have sailed from
Dubai on 27-8-78 for Karachi where­
after no information is available. The
officers and Indian .crew were not
signed on the vessel under Indian
Articles of Agreement and were net
recruited through Seamen’s Employ­
ment Office as Per Merchant Shipping
Act, 1958 but were engaged direct by
foreign owners through their Agents
in Bombay M/s.. Ilyas Shipping Pri­
vate Limited.

As soon as enquiry about whereab­
out of the above vessel and its crew
was received by the Directorate Ge­
neral of Shipping, messages were sent
by the Directorate to our Embassies
in Iran, Abu Dhabi and Karachi for
making necessary enquiries and advi­
sing us about the whereabouts of,the
vessel and condition of crew. Mean­
while, it 'was understood from Lloyds
Intelligenfce Service, London that des­
pite their enquiries with their Agents
at Dubai, Karachi and Penang and
with the owners of vessel, Asian For­
warding Agencies of Penang, and des­
pite broadcast through Karachi Radio,
they could not obtain any news of
the vessel and declared it as missing
on 22-11-78.

(d) and (e). The vessel “Araba”
may have been repaired abroad and
therefore Government is not aware
whether the engineer had advised
against immediate operation of the
vessel. . .

Virgfflity Tests

5365. SHRI VASANT SATHE: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether attention of Govern­
ment has been drawn to the n6Ws re­
port in the ‘Statesman’ dated the 28th 
Fefeuary, 1979 utider the caption
“Virginity tests on Asian*’ |

(b) if so, what is the reaction ot 
Government to the various observa­
tions made therein and facts of the 
matter; and

(c) details of action taken/proposed?'

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIHS.
(SHRI- Sa MARENDRA KUNDU)::
(a) Yes, Sir. The article was head­
lined, “ Virility Test on Asians” .

(b) and (c). No case has come to- 
Government’s notice in which any 
Indian male visiting Britain was sub­
jected to a “virility test” . A statement,
on the Virginity test matter was made 
in Lok Sabha by the Ministry for 
External Affairs on 21 February. The 
Indian High Commission in London,,
has in fact, taken up specific cases; 
concerning the treatment of Indian 
nationals by British Immigration offi­
cials and maintained contact with or­
ganisations in Britain dealing withi 
questions of immigration and racc re­
lations.

Regarding the case of a pregnant
woman detained at London airport;,
the Indian High Commission mad6 
enquiries into the case.'-The incidcrit;
occurred in October 1976. The Briiisb
Government wrote to the High Com*̂  
mission explaining' the circumstances;
The Indian lady did not have' an entry 
clearance. She was detained pending
deportation when she gave birth to a 
child which died subsequently. ‘ The
lady was given medical attention and 
treated with concern. It' is learnt that 
the husband did not pursue the mat­
ter or carry out his earlier' threat of ‘ 
legal action. The lady was allowed to 
rethain in the country and was not re­
moved.

Departmentalising Dining Car in AssSiol 
,  Mail ,

5366. SHRI GYANESHWAR PRA­
SAD YADAV: Will the Minister of
RAILWAYS be pleased to state:*

(a) whether Dining oar services of
3UP/4DH Assafti* Mail is being takeni




